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Central Adminisfmtive Tnbmial Lucknow Bench Lucknow.

Ordinal Application No: 434/2006.
This, the 19* day of September, 2006.

Hon. Mr. M. Kanthaiah. MemberiJ)
Hon. Mr. P. K. Cliatterii Manber. fA\

i

Dr. Rama Kant Smgh S /o  SriR. B. Singh Scientist Toxicok>gy 
Division, Central Drug research Institute Lucknow, aged about 
46 years, R/o Gayatri Puram Saidar Patel Marg,l Kursi Road, 
Lucknow.

.Applkant
By advocate Shri H.N. Tewari.

Versus
1. Director kC.D.R.L Chattar Man2al Palace, Lucknow.

2. Director Geineral Council of Scientific £okl Industrial 
Research, M usandhan Bhawan, Rafi Maig, New Delhi

.Respondents.

By Advocate Shri Prs^hant Kiunar Srivastava for Shri A. 
K.Chaturvedi

l!
Older (OraB 

By Hon. Mr. M. Kanthaiah. MemberfJ)

lliis  application has b(%n filed by the applicant to direct 

the respondent No. 2 to decide his pending application before- 

^ ^ w ith in  a stipulated time and such direction^given to the

respondents^ the purpose of his application be solved. The 

respondents coiinsel reports no objection for disposal of 

pending appeal of the applicant within stipulated time of 4 

months.

2. In view of the above, O. A. is disposed of with a direction 

to the respondent No. 2 to dispose of the i)ending appeal of the



applicant within a period of three months by giving a reasoned 

Older. No costs.
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A .(P.K. Chatteij^ (M. Kanthaiah) -
Member(A) Member(J) (9  '


